
GOVERNMENT OF INDIA 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

 

LOK SABHA 
 

 

UNSTARRED QUESTION NO. 2906 

TO BE ANSWERED ON AUGUST 02, 2017 
 

CONSTRUCTION OF TOILETS 
 

 
 

No. 2906              SHRIMATI HEMA MALINI: 
     SHRIMATI MEENAKASHI LEKHI: 
     SHRI ASHOK MAHADEORAO NETE: 

      
 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 
state: 

 
 

(a) the number of individual household, community, public and other 
toilets constructed during each of the last three years and the current 
year under Swachh Bharat Mission and the number out of them that are 
fully functional; 
 

(b) the funds allocated and expenditure incurred, State-wise; 
 

(c) the details of urban areas declared open defecation free, State-wise; 
and 
 

(d) the action plan to cover areas which are yet to get the benefits of 
Swachh Bharat Mission? 
    

ANSWER 
 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 
AFFAIRS 

 

(RAO INDERJIT SINGH) 
 

 

(a):   The details of Individual Household Latrine (IHHL), Community 
Toilets (CT)/ Public Toilets (PT) constructed during each of the last three 
years and the current year under Swachh Bharat Mission (Urban) are at 
Annexure – I.  As per Swachh Bharat Mission (Urban) Guidelines, Urban 
Local Bodies (ULBs) should ensure that all toilets constructed are built 
in tandem with water supply arrangements and consist of toilet sub-
structure like on-site treatment system, or connection to underground 
sewerage/septage system to be functional. 

  
 

Contd….2/- 



 
-2- 

 
(b):    The State-wise details of the funds allocated and expenditure 
incurred for construction of toilets in urban areas are at Annexure- II and 
Annexure- III respectively. 
 
(c): 966 cities/towns have been declared as Open Defecation Free 
(ODF). The State-wise details of urban cities/towns declared as ODF are 
at Annexure- IV. 
 
(d): Beneficiary households are targeted under the Swachh Bharat 
Mission (SBM) irrespective of whether they live in 
authorized/unauthorized colonies or notified/non-notified slums. The 
administrative rules, as per the SBM Guidelines, do not differentiate 
between residing places.  

 

……… 
          

 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
 



 
ANNEXURE REFERRED TO IN REPLY TO PART (a) OF THE LOK SABHA UNSTARRED QUESTION NO. 2906 FOR 02.08.2017 
REGARDING “CONSTRUCTION OF TOILETS” 

  
  ANNEX - I 

 
 

No. of Individual Household Latrines (IHHL), Community & Public toilets (CT&PT) during each of the last three year and 
current year under SBM 

 
    Year 2014-15 Year 2015-16 Year 2016-17 Current year 
S. 
No. 

States/UTs 
IHHL, 
Nos. 

CT&PT, 
seats 

IHHL, Nos. CT&PT, seats IHHL, Nos. 
CT&PT, 
seats 

IHHL, 
Nos. 

CT&PT, 
seats 

1 
Andhra 
Pradesh 

        
-    

         -        90,051      2,255     259,881      9,921                9             -    

2 
Andaman & 
Nicobar 

        
-    

         -                 -               -                   -               -            284           24  

3 
Arunachal 
Pradesh 

        
-    

         -                 -               -           1,056              9           414             -    

4 Assam 
        
-    

         -                 -             38            737      1,950              46             -    

5 Bihar 
        
-    

         -          6,435           57       60,245         598      36,705         315  

6 Chandigarh 
        
-    

         -        13,830      1,313         8,169         686               -           428  

7 Chhattisgarh 
        
-    

  1,750      85,952      1,821     157,676      2,668      28,409      3,161  

8 Daman & Diu 
        
-    

         -                 -               -                   -               -                 1             -    

9 
Dadra & 
Nagar Haveli 

          -            -                 -               -                   -               -            192           60  

10 Delhi 
        
-    

  5,104               -           672              14      1,086                4    10,028  

11 Goa 
        

45  
         -                65           40            804             -                -               -    

12 Gujarat 
 

235,86
4  

     175    261,770         975       69,369      8,818        8,113      4,232  



ANNEXURE REFERRED TO IN REPLY TO PART (a) OF THE LOK SABHA UNSTARRED QUESTION NO. 2906 FOR 02.08.2017 
REGARDING “CONSTRUCTION OF TOILETS” 

  
  ANNEX - I 

 
 

No. of Individual Household Latrines (IHHL), Community & Public toilets (CT&PT) during each of the last three year and 
current year under SBM 

 
    Year 2014-15 Year 2015-16 Year 2016-17 Current year 
S. 
No. 

States/UTs 
IHHL, 
Nos. 

CT&PT, 
seats 

IHHL, Nos. CT&PT, seats IHHL, Nos. 
CT&PT, 
seats 

IHHL, 
Nos. 

CT&PT, 
seats 

13 Haryana 
        
-    

         -          7,188      1,051       12,157           95        1,076         539  

14 
Himachal 
Pradesh 

        
-    

         -             112             -           1,563           30              93           10  

15 
Jammu & 
Kashmir 

        
-    

         -                 -                6            773         504           117         260  

16 Jharkhand 
        
-    

         -          3,612         231     108,453         307      53,204         890  

17 Karnataka 
    

4,697  
         -          3,972         577     113,918      2,655        8,450         178  

18 Kerala                  -                 -               -         65,976         110        1,250         210  

19 
Madhya 
Pradesh 

  
99,151  

     500      82,921      6,460     189,522      8,548      72,913      2,902  

20 Maharashtra 
        
-    

         -      146,385      2,689     192,132         578      93,711    25,283  

21 Manipur 
        
-    

         -             126         140            110             -         1,840             -    

22 Meghalaya 
        
-    

         -                 -               -                  1           15               -               -    

23 Mizoram 
        
-    

         -             300           36         2,049           17               -               -    

24 Nagaland 
        
-    

         -             850           70            340             -            500             -    

25 Odisha 
        
-    

     510        2,000         210       18,848         247        5,366         333  



ANNEXURE REFERRED TO IN REPLY TO PART (a) OF THE LOK SABHA UNSTARRED QUESTION NO. 2906 FOR 02.08.2017 
REGARDING “CONSTRUCTION OF TOILETS” 

  
  ANNEX - I 

 
 

No. of Individual Household Latrines (IHHL), Community & Public toilets (CT&PT) during each of the last three year and 
current year under SBM 

 
    Year 2014-15 Year 2015-16 Year 2016-17 Current year 
S. 
No. 

States/UTs 
IHHL, 
Nos. 

CT&PT, 
seats 

IHHL, Nos. CT&PT, seats IHHL, Nos. 
CT&PT, 
seats 

IHHL, 
Nos. 

CT&PT, 
seats 

26 Pondicherry 
      

800  
          3        1,314           57            163           35           210           45  

27 Punjab 
        
-    

         -        17,480           20         9,651         461        1,800         524  

28 Rajasthan 
        
-    

         -        10,990      1,880       66,543      1,678      38,254      1,147  

29 Sikkim 
        
-    

         -                 -                8         1,627           12                2              3  

30 Tamil Nadu 
        
-    

         -        27,880    36,754     268,558      7,536      17,144             -    

31 Telangana 
        
-    

        73      28,807         571       43,743         940                2             -    

32 Tripura 
        
-    

         -                 -               -                  1             -                 1             -    

33 
Uttar 
Pradesh 

        
-    

         -      177,743      2,297       98,985      2,245      21,727      8,158  

34 Uttarakhand 
        
-    

         -          1,166         163         2,879         176           149         515  

35 West Bengal 
        
-    

         -        12,220             -       113,724         161        1,384           64  

  Total 
340,55

7  
  8,115    983,169    60,391   1,869,667    52,086    393,370    59,309  



ANNEXURE REFERRED TO IN REPLY TO PART (b) OF THE LOK SABHA UNSTARRED 
QUESTION NO. 2906 FOR 02.08.2017 REGARDING “CONSTRUCTION OF TOILETS”   
 

  
ANNEX – II 

(Rs. in Crore)  
 

Sl. 
No. 

State/UT 
Mission Allocation (Year 2014-19) 

Individual Household 
Latrine (IHHL) 

Community Toilet (CT)/ 
Public Toilet (PT) 

Total 

1 A&N Islands 0.43 0.10 0.53 
2 Andhra Pradesh 184.08 27.95 212.03 
3 Arunachal Pradesh 4.90 0.35 5.25 
4 Assam 58.45 2.31 60.76 
5 Bihar 218.90 45.27 264.17 
6 Chandigarh 2.45 0.53 2.98 
7 Chhattisgarh 140.76 34.40 175.16 
8 Dadra & Nagar Haveli 0.70 0.17 0.87 
9 Daman & Diu 0.27 0.06 0.33 
10 Delhi 50.16 5.15 55.31 
11 Goa 3.21 0.48 3.69 
12 Gujarat 162.56 32.22 194.78 
13 Haryana 86.67 10.61 97.28 
14 Himachal Pradesh 5.02 0.90 5.92 
15 Jammu & Kashmir 53.63 3.69 57.32 
16 Jharkhand 92.41 21.08 113.49 
17 Karnataka 355.35 44.31 399.66 
18 Kerala 70.62 1.53 72.15 
19 Madhya Pradesh 292.79 65.42 358.21 
20 Maharashtra 359.90 57.57 417.47 
21 Manipur 17.46 0.28 17.74 
22 Meghalaya 4.32 0.16 4.48 
23 Mizoram 6.58 0.08 6.66 
24 Nagaland 6.41 0.19 6.60 
25 Odisha 161.33 33.82 195.15 
26 Puducherry 6.78 1.57 8.35 
27 Punjab 78.66 8.45 87.11 
28 Rajasthan 225.01 35.73 260.74 
29 Sikkim 0.63 0.06 0.69 
30 Tamil Nadu 558.02 93.52 651.54 
31 Telangana 133.31 20.24 153.55 
32 Tripura 18.35 0.12 18.47 
33 Uttar Pradesh 473.28 80.03 553.31 
34 Uttarakhand 16.30 1.59 17.89 
35 West Bengal 315.33 24.82 340.15 

TOTAL 4165.03 654.76 4819.79 



ANNEXURE REFERRED TO IN REPLY TO PART (b) OF THE LOK SABHA UNSTARRED 
QUESTION NO. 2906 FOR 02.08.2017 REGARDING “CONSTRUCTION OF TOILETS” 

                    
 ANNEX - III 

 
State/UTs wise details of expenditure incurred 

 (Rs. in Crore) 
 

Sl. 
No. 

State/UT IHHL CT/PT 

1 A&N Islands 0.0634 0.9376 
2 Andhra Pradesh 77.3704 5.8246 
3 Arunachal Pradesh 2.4504 0.0600 
4 Assam 4.2000 0.7840 
5 Bihar 66.0000 35.2130 
6 Chandigarh 1.5934 0.1300 
7 Chhattisgarh 127.8548 39.0000 
8 Dadra & Nagar Haveli 0.1984 0.0936 
9 Daman & Diu 0.1344 0.0013 

10 Delhi 25.0800 5.1500 
11 Goa 2.3640 0.2184 
12 Gujarat 171.5512 13.9900 
13 Haryana 13.9776 0.6800 
14 Himachal Pradesh 2.5100 0.5100 
15 Jammu & Kashmir 15.8087 1.3832 
16 Jharkhand 71.3042 4.1634 
17 Karnataka 84.8900 15.5400 
18 Kerala 31.6700 0.0000 
19 Madhya Pradesh 262.8268 65.4170 
20 Maharashtra 253.7100 33.3400 
21 Manipur 1.7850 0.0000 
22 Meghalaya 0.5000 0.0400 
23 Mizoram 1.2200 0.0800 
24 Nagaland 5.0630 0.6100 
25 Odisha 60.4598 16.1382 
26 Puducherry 4.5404 1.1146 
27 Punjab 28.0000 0.0000 
28 Rajasthan 166.2504 41.1772 
29 Sikkim 0.2910 0.0997 
30 Tamil Nadu 106.6258 53.2648 
31 Telangana 66.9100 1.3400 
32 Tripura 7.6126 0.1646 
33 Uttar Pradesh 331.4206 80.0300 
34 Uttarakhand 6.5000 1.0440 
35 West Bengal 167.1400 8.2700 

Total 2,169.8763 425.8093 



ANNEXURE REFERRED TO IN REPLY TO PART (c) OF THE LOK SABHA UNSTARRED 
QUESTION NO. 2906 FOR 02.08.2017 REGARDING “CONSTRUCTION OF TOILETS” 

                    
  ANNEX - IV 

 
State-wise details of ODF cities/towns 

 
States No. of ODF cities/ towns 
Andhra Pradesh 110 
Chandigarh 1 
Chhattisgarh 80 
Gujarat 170 
Haryana 10 
Himachal Pradesh 4 
Jammu and Kashmir 1 
Jharkhand 14 
Karnataka 15 
Kerala 20 
Madhya Pradesh 252 
Maharashtra 184 
Manipur 5 
Mizoram 16 
Delhi 1 
Puducherry 1 
Punjab 1 
Rajasthan 7 
Sikkim 1 
Tamil Nadu 48 
Telangana 16 
Uttar Pradesh 1 
Uttarakhand 8 

Total 966 
 


